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1 Dy. Commissioner of State 

Tax (VAT)
24/01/2025 22,421,804         -                      Unsecured -         -         No No -                                      -          -                                         22,421,804                                

2
Assistant comissioner(CGST 

Division)

24/01/2025 12,377,947         -                      Unsecured -         -         No No -                                      -          -                                         12,377,947                                

         34,799,751                       -          -          -                                       -           -                                          -                                 34,799,751 

Name of the corporate debtor:  Midas Petrochem Private Limited

Note: The above claims has been provisionally admitted, based on the documents and explanation submitted by the creditors , which is subject to the change / revision / modification upon receipt of the required relevant 

information / documents by Suspended Board of Directors to IRP acting as RP

List of Operational Creditors (Government Dues)

List of creditors as: 03-02-2025
Date of commencement of CIRP: 13th January 2025 (Copy of order received on)
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